FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the nsolvency and Bankruptcy Board of India
Liquidafion Process| Regulations, 2016)
FORTHE ATTENTION OF THE STAKEHOLDERS OF WS, VANTAGE MACHNE T00LS PVT 1D

[ Mamna o comonsle e MIS. VANTAGE MACHINE TOOLS PVT LTD

i

2. | Dafe of incomaradion of coparsle debier | 13 Seplember 2013

3. | Autharity under which corporate ROC Vi da
daior is incorpomaied | regstered P

4.| Comaorate ienfty Mo ! Limited L2924 201 3TCE001G

Liability Menddcaion Mo. Of corporate debior

5. | Aodvess of the registered ofice and prindpal | Do 248, Gallapalli Nuzividu Krishna Dist,
offce i any) of comorate debitor Aadhra Pradesh, hda 521111,

6. Date of clogure of Insclveniy Resolution Process | 20122024
7| Liquidafon commencement date of | 20-12-2024
‘| cofporate deblor
8.| Mame and regisration rumber of fhe Kalvakotanu Murali Krishna Prasad
nsavency Profe ssional acing as liguidator | (BS11PA-001/ P-POORET 2017 -2014'1 584
4 | Addmss and e-mail of the lquidaios, H.No. 827, Plot No. 106, Myfhnpumm Colony,
as regisiered with fe Board Jillelguda, Vyshali Magar Post, Khamanaghat,
Hydembad, TS - 500074,
E mai : kmik! 2 3p @armail com
10| Address and emal o be used for H.No. 827, Flot No. 106, My fripuram Colony,
commespondence wih the iquidaior Jilelguda, \Wyshali Nagar Post, Khamanaghat,
Hydembad, T5 - 500079.
E mal :vmipl iqudasoni@gmai.com
11| Last date for submission of clams | 23-01:2025

JNOTICE is heneby given that fve Nabonal Company Law Tribanal, Amaravathi Bench has ordered
the commencement of Bquidation of the Mis VANTAGE MACHINE TOOLS PVT LTD, vide or der
dated 20-12-2024, order copy uploaded on21- 12-2024.

Thestakeholders of W VANTAGE MACHINETOOLS PAVT LTD areheseby called upon to submit
thedrclaims with proofon or before 23-01-2025, tothe Bouidatorat fwe address mendonedagain st
fitem Mo, 10.

The financial creditors shall submit felr caims with proof by electronic means only. All ofher
crediiors may submit fe claims wit the proof in person, by post or by electronic means. The
Formms can be downboaded fom hifps:/ibbi. gov in'homeldownloads

Submission of false ormisleading proo fof daim s shallat act penal fies.

Sdl-

Katvakolanu Murali Krishna Prasad

Liguidator of M'S. Vantage Machine Tools PvtLid

Date: 24-12-2024 Regn. No. IBEUIPAD01 1P-PO0SET/2017-2018/ 11588
Place: Hyderabad AFAValid Up to 31-12-2025
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